[ 15 December, 2022 ]

DR. FAUZIA KHAN (Maharashtra): Sir, | too associate myself with the Special
Mention made by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | too associate myself with the Special Mention
made by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | too associate myself with the Special Mention
made by the hon. Member.

DR. JOHN BRITTAS (Kerala): Sir, | too associate myself with the Special Mention
made by the hon. Member.

SHRI SANDOSH KUMAR P (Kerala):  Sir, | too associate myself with the Special
Mention made by the hon. Member.

SHRIMATI JEBI MATHER HISHAM (Kerala):  Sir, | too associate myself with the
Special Mention made by the hon. Member.
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Need to evolve new tactical tools to combat
online drug smuggling especially through dark web

SHRI LAHAR SINGH SIROYA (Karnataka): Sir, this is to request the Union
Government to immediately take more strict action against the use of technology
apps and the dark web to combat online drug smuggling.

Sir, | wish to draw the Government's attention to the drug racket that is being
operated through social media and instant messaging apps. | urge the Government
to take immediate and stringent steps to combat the menace of online drug
smuggling. Last week, it was reported that the Bengaluru Narcotics Control Bureau
arrested 27 people across India, including a foreign national, artists, techies and
students from two Bengaluru colleges for smuggling and selling contraband drugs.
Those arrested were said to be part of a larger drug racket that operated through
scocial media and instant messaging apps.
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In 2021-22 alone the enforcement agency made a record seizure of
contraband, including drugs, valued at Rs. 20,000 crore. Recently the hon. Supreme
Court too observed that drugs are a problem that adversely affects the health of the
people, especially the youth. The 'Smuggling in India Report 2021-22", which was
recently released by the hon. Finance Minister, states that new tactical tools for drug
law enforcement are necessitated by the use of the dark web, crypto currency and
social media platforms to solicit customers and sell drugs.

Considering these new and technology-based methods to smuggle drugs,
there is an urgent need to continuously evolve to develop new tactical tools to check
the sale of drugs online, especially through the dark web, and ensure timely and
effective action against the drug menace to combat online drug smuggling.

DR. SASMIT PATRA (Odisha): Sir, | associate myself with the Special Mention made
by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the Special Mention
made by the hon. Member.

SHRI DHANANJAY BHIMRAO MAHADIK (Maharashtra): Sir, | also associate myself
with the Special Mention made by the hon. Member.

SHRIMATI MAHUA MAJI (Jharkhand): Sir, | also associate myself with the Special
Mention made by the hon. Member.

SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, | also associate myself with the
Special Mention made by the hon. Member.

DR. FAUZIA KHAN (I\/Iaharashtra): Sir, | also associate myself with the Special
Mention made by the hon. Member.
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DR. FAUZIA KHAN (I\/Iaharashtra): Sir, | associate myself with the Special Mention
made by the hon. Member.
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